Panel of IPs for appointment as:

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
Panel for July 1, 2021 to December 31, 2021 for Cuttack

* Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4),

* Liquidator in a liquidation process under section 34(6),

* Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

* Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3)

Annexure B - 8

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Chhattisgarh and State of Odisha.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals,

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

Liquidators, Resolution

S. No. Name of Insolvency Professional (IP) Registration Number of IP Registered E-mail ID of IP State Zone
1 Mr. Ardhendu Shekhar Raut IBBI/IPA-002/IP-N00024/2016-2017/10051 ardhendu.rout@gmail.com Odisha Cuttack
2 |Mr. Gagan Bihari Bhuyan IBBI/IPA-002/IP-N00928/2020-2021/13029 gaganbhuyan29@gmail.com Odisha Cuttack
3 [Mr. Prasanta Kumar Mallik IBBI/IPA-002/IP-N00937/2020-2021/13059 mallik prasantakumar@yahoo.com Odisha Cuttack
4 |Mr. Anshuman Thatoi IBBI/IPA-001/IP-P01848/2020-2021/13381 caanshumanthatoi@gmail.com Odisha Cuttack
5 |Mr. Biswadev Dash IBBI/IPA-001/IP-P02307/2020-2021/13466 biswadev.dash@gmail.com Odisha Cuttack
6  |Mr. Gunjan Poddar IBBI/IPA-001/IP-P02282/2020-2021/13471 gunjanpoddar@yahoo.com Chhattisgarh Cuttack
7  |Ms. Payal Agarwal IBBI/IPA-001/1P-P02254/2021-2022/13571 agarwalpayal2008@gmail.com Odisha Cuttack
8  |Mr. Suresh Kumar Parida IBBI/IPA-002/IP-N01074/2021-2022/13593 skparida5S9@rediffimail.com Odisha Cuttack
9  [Mr. Suresh Kumaran IBBI/IPA-001/1P-P02372/2021-2022/13603 ca.kumaransuresh@gmail.com Chhattisgarh Cuttack
10  |Mr. Soumyajeet Mishra IBBI/IPA-002/IP-N01121/2021-2022/13653 soumyajeet@mggs.in Odisha Cuttack




